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Delhi School Teachers Co-operative 
House Building Society, Delhi 

1710. Sl:IRI T. S. NEG!: Will the 
Minister of WORK S AND HOUSING 
AND SUPPLY AND REHABILITA-
TION be pleased to state: 

(a) whether the Report of the 
Enquiry Officer appointed to look into 
the affairs of the Delhi S::hoot Teach ers 
Cooperative House Building Society, 
Delhi. would be laid on the Table of 
the House and circulated to  the M.Ps; 

(b) whether some cases against the 
so-called Managing Committee which 
got elected during Emergency by the 
Registrar, Co-op. Societies, Delhi, in a 
challengeabJe manner are pending in 
the courts of Law in Delhi; if so, full 
tletails thereof and latest position of 
the cases; 

(c) whether the so-called Managing 
Committee of the Society have enroil-
cd many new persons as teacher mem-
bers and non-teacher members of the 
Society after assuming office during 

r~ n ; and 

(di if so, their number separately? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND  RE-
HABILIT AT!ON (SIIRI SIKANDAR 
BAKHT): (a) Enquiries under the 
Bombay Cooperative Societies Act, 
1925. as extended to the Union Terri-
tory of Delhi were held thrice viz. in 
1963, 1966 and 1972. 

The Hon'ble Member has not clari-
fied which Report he is referring  to; 






